
05.04.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO. 5    
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. RFA(OS) 27/1997 JAI KRISHAN DASS YASHMEET 
   CM APP.5201/2007 VS. HARI KRISHAN DASS LALIT GUPTA
   CM APP.16364/2007 & ORS. N.K. KANTAWALA
   CM APP.2641/2009 SANGEETA JAIN
   CM APP.2939/2009
2. LPA 592/2010 PUSHP STEELS & MINING TEJAS KARIA
   CM APPL. 14857-58/2010 PVT. LTD. RISHI AGRAWAL
   CM 17168/2010 VS. S.K. SARAWAGI & CO. SAPNA CHAUHAN

LTD. & ORS. ATUL JHA
3. LPA 181/2011 STATE OF CHHATTISGARH ATUL JHA
   CM APPL. 3789/2011 VS. S.K.SARAWAGI & CO. RISHI AGGARWAL

LTD. & ORS.

COURT NO.6      
HON'BLE MS. JUSTICE REVA KHETRAPAL

1. W.P.(C) 3570/2010 RAVINDER KAUR NANDA KINRA
VS. DELHI DEVELOPMENT MADHUMITA BHATTACHARJEE
AUTHORITY

2. W.P.(C)8169/2005 JANKALYAN TELECOM ATUL BANDHU
COOP. STORE VARUN KUMAR
VS. M.T.N.L & ORS. V.K. RAO

VAIBHAV KALRA
R.S. RANA

COURT NO. 25
                      EXTENSION BLOCK (GROUND FLOOR)                     

HON'BLE MR. JUSTICE V.K. SHALI
AT 4.00 P.M
1. FAO 53/2005 KULWANT KAUR & ANR. RAJINDER DHAWAN

VS. THE STATE & ORS. SHASHANK K. LAL
HARISH MALIK
ROHIT BHARDWAJ

COURT NO. 29      
                      EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MS. JUSTICE MUKTA GUPTA
AT 10.30 A.M
1. CRL.A 1276/2012 RAVINDER @ GUDDI SANDEEP KAPOOR

VS. STATE GOVT. OF Y. KAPOOR
NCT OF DELHI MANOJ OHRI,A.K. SHARMA

2. CRL.A 649/2011 BAHADUR SINGH R.S. RAI
VS. STATE MUKESH GUPTA

3. CRL.A 552/2011 MOHSIN ALIAS MOTI PRADEEP TEOTIA
VS. STATE MUKESH GUPTA

4. CRL.A 1136/2011 MOHD. SAHID NANDITA RAO
VS. STATE MUKESH GUPTA

HIGH COURT OF DELHI                            
04th APRIL, 2013                             REGISTRAR (LISTING)



05.04.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

               COURT NO. 21   (OS-D)    (e-COURT)
                      HON'BLE MR.  JUSTICE MANMOHAN SINGH

58. O.M.P. 207/2013           RAVIPREET SINGH              UCOL,SANDEEP SETHI, 
    I.A. 3902/2013            Vs. NATIONAL RIFLE           SACHIN PURI, 
                              ASSOCIATION OF INDIA(NRAI)   KAADAMBARI PURI, NITYA           

KALIA, Dr. A.M. SINGHVI,
N.K. KAUL, JAIVEER SHERGILL,
ROOK RAY

        COURT NO.20  (OS-C)
                 HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    AT 2.15 P.M

13. I.A. 5167/2013              MERCK SHARP AND DOHME ANAND AND ANAND,PRATHIBA     
    In CS(OS) 586/2013     CORPORATION AND ANR     M.SINGH, PRAG P. TRIPATHI, 
                Vs. GLENMARK PHARMACEUTICALS PRAVEEN ANAND,DHRUV ANAND, 
             LTD UDITA,D.SREEKUMAR,A.M. 

SINGHVI, RAJEEV NAYAR, 
RAJEEV VIRMANI, SAYA
CHAUDHARY, VARUN TIKMANI,
ANUSUYA MEHROTRA, ASHUTOSH
KUMAR
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